ITEM NO.37 COURT NO.5 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 67/2022

DURGA DUTT Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

(Ld. Attorney General for India )

Date : 14-07-2022 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE M.M. SUNDRESH

For Petitioner(s) Mr. Manan Kumar Mishra, Sr. Adv.
Mr. Karunakar Mahalik, AOR
Mr. Rajeev Kumar, Adv.
Mr. Anjul Dwivedi, Adv.
Mr. C.P. Singh, Adv.
Mr. Vaibhav Shukla, Adv.
Mr. Rohit Priyadarshi, Adv.
Mr. Upendra Narayan Mishra, Adv.
Mr. Priyanshu Upadhyay, Adv.

For Respondent(s) Mr. K.K. Venugopal, Ld. Attorney General
Mr. Ankur Talwar, Adv.
Mr. Chinmayee Chandra, Adv.
Mr. Siddhanth Kohli, Adv.
Mr. Shyam Gopal, Adv.
Mr. Rajat Nair, Adv.
Mr. Arvind Kumar Sharma, AOR

Mr. Mahfooz Ahsan Nazki, AOR

Mr. Polanki Gowtham, Adv.

Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Mr. K.V. Girish Chowdary, Adv.

Sianatyre NolVerifed Ms. Rajeswari Mukherjee, Adv.
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Reason =1 Mr. Abhimanyu Tewari, AOR

Mr. Saket Singh, Adv.
Ms. Sangeeta Singh, Adv.
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Ms. Somyashree, Adv.
Mrs. Niranjana Singh, AOR

Mr. S.C. Verma, Sr. Adv./Adv. Gen.
Mr. Sumeer Sodhi, AOR
Mr. Gaurav Arora, Adv.

Mr. Abhay Anil Anturkar, Adv.

Mr. Vaibhav Kulkarni, Adv.

Ms. Bhavya Pande, Adv.

Mr. Dhruv Tank, Adv.

for M/S. Dr. R.R. Deshpande And Associates, AOR

Ms. Deepanwita Priyanka, AOR
Mr. V.N. Raghupathy, AOR

Mr. Nishe Rajen Shonker, AOR
Ms. Anu K. Joy, Adv.
Mr. Alim Anvar, Adv.

Mr. Sachin Patil, AOR

Mr. Rahul Chitnis, Adv.
Mr. Aaditya A. Pande, Adv.
Mr. Geo Joseph, Adv.

Ms. Shewtal Shepal, Adv.

Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Vhang, Adv.

Mr .Sandeep Kumar Jha, AOR

Mr. Vivek Kolhi, Adv. Gen.

Mr. Sameer Abhyankar, AOR

Ms. Yeshi Rinchhen, Adv.

Mr. Abhinav Mishra, Adv.

Ms. Nishi Sangtani, Adv.

Ms. Vani Vandana Chhetri, Adv.

Mr. Suhaan Mukerji, Adv.

Mr. Nikhil Parikshith, Adv.

Mr. Vishal Prasad, Adv.

Mr. Abhishek Manchanda, Adv.

Mr. Sayandeep Pahari, adv.

Mr. Tanmay Sinha, Adv.

For M/S. Plr Chambers And Co., AOR

Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayan, Adv.
Mr. Marbiang Khongwir, Adv.
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Mr. Upendra Mishra, Adv.

Mr. Pradeep Misra, AOR
Mr. Suraj Singh, Adv.

Mr. S. Harini, Adv.
Dr. Monika Gusain, AOR

Mr. Siddhesh Kotwal, Adv.

Ms. Ana Upadhyay, Adv.

Ms. Manya Hasija, Adv.

Mr. Akash Singh, Adv.

Ms. Nihar Dharmadhikari, Adv.
Mr. Nirnimesh Dube, AOR

Mr. Kameshwar Nath Mishra, Adv.
Mr. Sunny Chaudhury, AOr

UPON hearing the counsel the Court made the following
ORDER

Learned Attorney General submits that the
inputs from the various Departments and Ministries
are still awaited and as a last opportunity two
months’ time may be granted to file a comprehensive
counter affidavit.

Let the needful be done within the specified
time, especially when we on earlier occasion had
granted four weeks’ time to file counter affidavit.

List on 26.09.2022.

Such of the States who would like to file
counter affidavit may also file their respective

counter affidavit within the same time.

[CHARANJEET KAUR] [POONAM VAID]
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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